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New Delhi, India,
14 -24 Detober 2024

File No.17/05/2024-Adm/APTEL 19 15 oy

Dated the 22" October, 2024

OFFICE ORDER

Office of the Director General of Audit (Energy), Indian Audit & Accounts Department
vide letter No. DGA(Energy)/Admn.Coord/APTEL/Ol-10/2020-21/321—326 dated 21* October,
2024 has deputed the following Audit Party for conducting the Audit on account of APTEL for
the period from April, 2021 to March, 2024 w.e.f. 22.10.2024 to 05.11.2024--

1. Shri Rajinder Raina, Sr. AAO
% /A Smt. Manjuri, AAQO
3. Ms. Navita, AAQ

o Shri Gaurav Gautam, AAO will coordinate with the Audit party and Shri K.N. Sati, PS
and Shri Manpal, Accountant will Assist to the Audit Party.

3. All the staff of Administration and Accounts is directed to be present in the office during

the audit period.

(D.C. Sharma)
Director (Admn.)

Copy to:-

All staff of Admn./Accounts Section of APTEI,

PPS to Registrar

Office Assistant (IT) for uploading on Website of APTEL.
Notice Board.
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